IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :06-03-2026

Date : 06.03.2026

026 06.03.2026 2?2:3;025 MR ROUTRAY  |C.O. EOURT NO- lorder Dtd. 2025-02-27
CRLA- COURT NO. CRIM
) - -
026(06.03.2026  (So%° 1T SAHOO c.o. [0 Order Dtd. 2026-02-26 i
026 106.03.2026 |SA-91/2001 K N SAHOO c.o. EOURT NO- lorder Dtd. 2026-02-27 iggg
WP (C) = COURT NO. WRIT
) — —
026(06.03.2026  [1¢ 07 o ln k MomaNTA  c.0. () Order Dtd. 2024-11-27 e
2026 06.03.2026 gfigL;ZOZS P. K. LENKA |C.O. igURT NO- order Dtd. 2026-02-13
WP (C) - COURT NO.
) - -
026(06.03.2026 [ 207 b, k. WAtk c.o. |50 Order Dtd. 2026-02-13
WRIT
WP (C) - COURT NO. BRAN(
) - -
026(06.03.2026 [y 5)° lp. K. misHRa c.o. |50 Order Dtd. 2026-02-25 s
BENC!
WP (C) - COURT NO.
) - -
026(06.03.2026 ;7 50" . K. BARIK c.0. |50 Order Dtd. 2026-02-25
WP (C) - COURT NO. WRIT
) - —
026/06.03.2026 55 207 b, rata c.o. |0 Order Dtd. 2025-12-23 e
026 06.03.2026 ?gég}5026 C. R. NAYAK |C.O. EOURT NO- lorder Dtd. 2026-02-26
026 06.03.2026 ?523}5026 G. SUNDARA  |C.O. EOURT NO- |order Dtd. 2026-02-27
026 (06.03.2026 g§§¥§626 SUMAN MITRA |C.O. EOURT NO- order Dtd. 2026-03-05
CMP- SARAT KUMAR COURT NO.
) - —
026(06.03.2026  |S0eT o c.o. 000 Order Dtd. 2026-02-27
026 (06.03.2026 225;2026 P K MOHANTY |C.O. gogig NO- lorder Dtd. 9999-12-31




CRLMC- COURT NO.
) — —
2026 106.03.2026 511/2026 M K MOHANTY 6 Order Dtd. 2026-03-16
CRLMC- COURT NO. CRIM
) — —
2026 106.03.2026 620/2026 M MOHANTY 6 Order Dtd. 2026-02-26 MISC
CRA- COURT NO. CRIM
) — —
2026 106.03.2026 280/1995 M K MOHANTY 6 Order Dtd. 2026-02-26 APPE
CRLMC- COURT NO. CRIM
) — —
2026 106.03.2026 1816/2020 S K NAYAK 6 Order Dtd. 2026-02-26 MISC
WP (C) - COURT NO. WRIT
) — —
2026 106.03.2026 13827/2023 L D PANDA 6 Order Dtd. 2026-03-05 BRAN
WP (C) - COURT NO.
) —03=
2026 106.03.2026 23156/2024 H K PANDA 6 Order Dtd. 2026-03-05
WRIT
WP (C) - COURT NO. BRAN
) — —
2026 106.03.2026 5533/2026 M R ROUTRAY 6 Order Dtd. 2026-03-05 (DIV
BENC.
2026 106.03.2026 Zgég>5026 A DAS EOURT NO. Order Dtd. 2026-03-05
WP (C) - COURT NO. WRIT
) — —
2026 06.03.2026 11473/2024 B K DALAI 6 Order Dtd. 2026-03-05 BRAN
WP (C) - COURT NO. WRIT
) —03=
2026 106.03.2026 6640/2026 P K JENA 1 Order Dtd. 2026-03-12 BRAN
WP (C) - COURT NO. WRIT
) — —
2026 106.03.2026 6530/2026 M NAYAK 1 Order Dtd. 2026-03-05 BRAN
2026 106.03.2026 Z§;g>;026 S K PAL iOURT NO. Order Dtd. 2026-03-05
2026 106.03.2026 g§;8>;026 P K SAHOO SOURT NO. Order Dtd. 2026-03-05
WP (C) - COURT NO. WRIT
) — —
2026 106.03.2026 6549/2026 K K NAYAK 1 Order Dtd. 2026-03-05 BRAN
WRIT
WP (C) - COURT NO. BRAN
) — —
2026 106.03.2026 6550/2026 G C JENA 1 Order Dtd. 9999-12-31 (DIV
BENC.!
2026 106.03.2026 2555}5026 J P KAR EOURT NO. Order Dtd. 2026-03-05
WP (C) - COURT NO. WRIT
) —-03-
2026 106.03.2026 6257/2026 M NAYAK 1 Order Dtd. 2026-03-05 BRAN
2026 106.03.2026 2553}5026 M NAYAK EOURT NO. Order Dtd. 2026-03-05
WRIT
2026 106.03.2026 ggég>5026 M NAYAK EOURT NO. Order Dtd. 2026-03-05 BRAN

(DIV




BENC.

WP (C) - COURT NO.
) _03-
2026 106.03.2026 6533/2026 M NAYAK 1 Order Dtd. 2026-03-05
WP (C) — COURT NO.
) _03-
2026 106.03.2026 6532/2026 M NAYAK 1 Order Dtd. 2026-03-05
WRIT
WP (C) - COURT NO. BRAN
) _03-
2026106.03.2026 6546/2026 M NAYAK 1 Order Dtd. 2026-03-05 (DIV
BENC!
CRLMC- COURT NO.
) 02—
2026 106.03.2026 3920/2025 AK SWAIN 1 Order Dtd. 2026-02-13
WP (C) = COURT NO. WRIT
) _03-
2026106.03.2026 6521/2026 M NAYAK 1 Order Dtd. 2026-03-05 BRAN
WP (C) - COURT NO.
) _03-
2026106.03.2026 6525/2026 M NAYAK 1 Order Dtd. 2026-03-05
CRLMC- KSHIROD KUMAR COURT NO.
> 01—
2026106.03.2026 166/2026 PAHTL 6 Order Dtd. 2026-01-16
WP (C) = COURT NO. WRIT
) _03-
2026 106.03.2026 7141/2024 N C SINHA 6 Order Dtd. 2026-03-05 BRAN
CONTC- COURT NO.
) _03-
2026 106.03.2026 6944/2024 S R SAHOO ‘ Order Dtd. 2026-03-05
WP (C) - COURT NO. WRIT
> 00—
2026 106.03.2026 3846/2026 P. K. DAS 6 Order Dtd. 2026-02-26 BRAN
WP (C) - COURT NO.
) _03-
2026 106.03.2026 20335/2024 M NANADY 6 Order Dtd. 2026-03-05
CRLMC- COURT NO.
) _03-
2026 106.03.2026 1851/2025 N.K.SATAPATHY 15 Order Dtd. 2026-03-16
WP (C) — COURT NO.
> _03-—
2026106.03.2026 25675/2024 S K LENKA 15 Order Dtd. 2026-03-05
CRLMC- COURT NO.
) _03-
2026 106.03.2026 659/2026 A.K.RANA 15 Order Dtd. 2026-03-05
CRLMC- COURT NO.
> 00—
2026 106.03.2026 628/2026 P.K.BARIK 15 Order Dtd. 2026-02-27
WRIT
WP (C) — COURT NO. BRAN
) _04-—
2026 106.03.2026 14123/2011 G SUNDARA 15 Order Dtd. 2026-04-09 (DIV
BENC!
CRLMC- COURT NO.
) 01—
2026 106.03.2026 191/2026 M.R.ROUTRAY ‘ Order Dtd. 2026-01-19




CRLA- COURT NO.
) - —
026 106.03.2026 |0 o o,, MS.HASAN > oLD Order Dtd. 9999-12-31
WA- COURT NO. WRIT
) - —
2026 (06.03.2026 |00 00, M.NAIK > OLD Order Dtd. 2026-02-25 ADDE.
WA- COURT NO. WRIT
) - —
026 (06.03.2026 |5 00500, [B.DAS > OLD Order Dtd. 2026-02-10 ADDE.
WP (C) - COURT NO.
) — -
2026106.03.2026 |, 0,0 0 50,, B C PANDA > oLD Order Dtd. 2026-03-05
WA- COURT NO.
) — -
02606.03.2026 |30 50,5 |M.R.ROUTRAY 5c Order Dtd. 2026-03-09
2026 06.03.2026 552§5;024 G.JAYASINGH ggURT NO-lorder ptd. 2026-02-27
WP (C) - COURT NO. WRIT
) — -
202606.03.2026 |, 7)o, |P K MISHRA g Order Dtd. 2026-03-05 BRAN
CONTC- COURT NO.
) — -
02606.03.2026 |7 000, N.MUKHI oc Order Dtd. 2026-02-27
WP (C) - SAROJ RANJAN COURT NO. WRIT
) - —
026 (06.03.2026 |00 0o |SURUDHT g Order Dtd. 2026-03-05 BRAN
CONTC- COURT NO.
) — -
02606.03.2026 |20 00, N.MUKHI 5c Order Dtd. 2026-02-27
CONTC- COURT NO.
) — -
026 (06.03.2026 |- S0, N.MUKHT g Order Dtd. 2026-02-27
WP (C) - COURT NO. WRIT
) - —
026 (06.03.2026 |5, o |C R NAYAK b Order Dtd. 2026-03-05 BRAN
CONTC- COURT NO.
) — -
2026 (06.03.2026 |0 0 o IN.MUKHT b Order Dtd. 2026-02-27
WP (C) - COURT NO.
) - —
026 (06.03.2026 |5, 50 o0, A K DAS g Order Dtd. 2026-03-05
CONTC- COURT NO.
) - —
026 (06.03.2026  |o 0 S, N.MUKHI b Order Dtd. 2026-02-27
WP (C) - COURT NO. WRIT
) — —
02606.03.2026 | o000 |S. MOHARANA g Order Dtd. 2026-03-05 BRAN
CONTC- COURT NO.
) - —
2026 (06.03.2026 |/, o 0o |J.SAHOO e Order Dtd. 2026-02-27
WP (C) - COURT NO.
) - —
202606.03.2026 |, o000, [P K BARIK oc Order Dtd. 2026-03-05
WP (C) - COURT NO. WRIT
) — —
026 (06.03.2026 | o000, |G. D. MALLICK g Order Dtd. 2026-02-26 BRAN
026 (06.03.2026  |FAO- 'S.K.SAHOO COURT NO. Order Dtd. 2026-02-26




479/2025 25
WP (C) — COURT NO. WRIT
) — —
2026(06.03.2026 | 5%, C R NAYAK e Order Dtd. 2026-03-05 BRAN
CRLREV- COURT NO.
) — —
2026(06.03.2026 | ,70° 0 - M.K.MOHANTY oc Order Dtd. 2026-02-25
CRLREV- COURT NO.
) - -
2026(06.03.2026 |70 o M.K.MOHANTY oc Order Dtd. 2026-02-25
WP (C) - COURT NO.
) — —
2026(06.03.2026 oo o0, (G. D. MALLICK e Order Dtd. 2026-02-26
CRLREV- COURT NO.
) - -
2026(06.03.2026 |0 - M.K.MOHANTY oc Order Dtd. 2026-02-25
CRLREV- COURT NO.
) - -
2026(06.03.2026 |00 [P.K.DAS T Order Dtd. 2026-03-13
MISC
2026106.03.2026 FAO-6/2026 |D.BISWAL SSURT NO. Order Dtd. 2026-02-26 APPE.
SEC.
WP (C) = COURT NO. WRIT
) - -
2026(06.03.2026 |, 02700 B. K. DAS T Order Dtd. 2026-03-05 BRAN
CRLMC- COURT NO.
) - -
2026106.03.2026 1041/2025 M.K.PRADHAN > OLD Order Dtd. 2025-07-10
WP (C) - COURT NO. WRIT
) - -
2026(06.03.2026 | o o0%0 0o M NAYAK 5 OLD Order Dtd. 2026-03-05 BRAN
CRLMC- COURT NO.
) - -
2026106.03.2026 911/2025 M.K.PRADHAN > OLD Order Dtd. 2025-07-10
CMP- COURT NO.
) - -
2026 (06.03.2026 |70, |A.K.JATI 5 oLD Order Dtd. 2026-02-26
CRLMP- COURT NO.
) - —
2026(06.03.2026 |20 o M.R.SAHOO . Order Dtd. 2026-02-26
WP (C) - COURT NO. WRIT
) - —
2026 06.03.2026 | o570 0o (M NAYAK 5 Order Dtd. 2026-03-05 BRAN
CRLMP- COURT NO.
) — —
2026(06.03.2026 |, 00 oo [R.K.NAIK . Order Dtd. 2026-02-26
FAO- COURT NO.
) - —
2026 06.03.2026 |, oy o0, |P.K.MOHANTY 5 Order Dtd. 2026-02-26
RPFAM- COURT NO. FIRS'
) — —
2026106.03.2026 172/2024 R K DEHURY 8 Order Dtd. 2026-02-27 APPE,
CRLMP- COURT NO.
) — —
2026(06.03.2026 |7 - oo [R.MALLICK 5 Order Dtd. 2026-02-25
RPFAM- COURT NO. FIRS
) - —
026(06.03.2026 |7, o, R K DEHURY 5 Order Dtd. 2026-02-27 ADDE
026 |06.03.2026  |CRLMC- R.K.MALLICK COURT NO. |0rder Dtd. 2026-03-05




1697/2026 3
CRLMC- COURT NO.
) — —
026(06.03.2026 | oo o [R.K.MALLICK 3 Order Dtd. 2026-03-05
WP (C) - COURT NO.
) — —
02606.03.2026  |g, 0700 |A. SARMADI 3 Order Dtd. 2026-03-05
CRLMC- COURT NO.
) - -
2026 (06.03.2026 | /o000 [G.SAHOO 3 Order Dtd. 2026-03-05
RPFAM- COURT NO. FIRS
) - -
026 (06.03.2026 |0’ 0 o |B SINGH 3 Order Dtd. 2026-02-27 e
WP (C) - COURT NO. WRIT
) - -
02606.03.2026 | o) [P. SAHU 3 Order Dtd. 2026-03-05 o
CRLMC- COURT NO.
) — —
026(06.03.2026 | oo, o |J. PRADHAN 3 Order Dtd. 2026-03-05
WP (C) - COURT NO.
) — —
2026 (06.03.2026 | o) [B. M. SARANGI o3 Order Dtd. 2026-04-06
CRLMC- COURT NO.
) — —
2026 (06.03.2026 | ‘goo 0, |P.K.PAL o3 Order Dtd. 2026-03-05
CRLMC- COURT NO.
) - -
026 (06.03.2026 | "o o |B.K.DAS o3 Order Dtd. 2026-03-05
WP (C) - COURT NO.
) - -
026 (06.03.2026 | (o) 0, [B. M. SARANGI - Order Dtd. 2026-03-05
CRLMC- COURT NO.
) - -
026 (06.03.2026 |70, 0 |A.MOHANTY - Order Dtd. 2026-02-27
WP (C) - COURT NO.
) - -
2026(06.03.2026 | o b0 B. M. SARANGI o3 Order Dtd. 2026-03-05
CRLA- COURT NO.
) - —
2026 (06.03.2026 |Zo "0 G.SAHOO : Order Dtd. 2026-04-06
TRP (C) - COURT NO.
) - —
2026 (06.03.2026 S0 )00 S DASH 5 Order Dtd. 2026-04-13
WP (C) - COURT NO.
) - —
2026 (06.03.2026 |3 000 o |S. K. PATRA 5 Order Dtd. 2026-03-05
WP (C) - COURT NO. WRIT
) - —
2026 (06.03.2026  |co o), [LAXMI SHARMA 5 Order Dtd. 2026-02-26 LRAN
WA- COURT NO. WRIT
) - -
02606.03.2026 (12000, |J.SAHOO 5 Order Dtd. 2026-02-25 ApDE
CHIEF
026 106.03.2026 "2 J.SAHOO JUSTICE'S |Order Dtd. 2026-02-25 WRIT
1330/2024 APPE.
COURT
CRLMC- CHIEF
026 06.03.2026 R.K.ROUTRAY JUSTICE'S |Order Dtd. 2026-02-27
96/2025
COURT
WP (C) - CHIEF
026 06.03.2026 G. R. PATRA JUSTICE'S |Order Dtd. 2026-03-05
6712/2026
COURT
CRLMC- CHIEF
026 06.03.2026 R.K.ROUTRAY JUSTICE'S |Order Dtd. 2026-02-27
96/2025
COURT
WP (C) - H. N. COURT NO. WRIT
) - -
026106.03.2026 141 00/2026 |MOHAPATRA 23 Order Dtd. 2026-02-17 BRAN




WP (C) - COURT NO. WRIT
) - -
026(06.03.2026 |1 )7 ls BEHERA o Order Dtd. 2026-03-05 e
WP (C) — COURT NO. WRIT
) — —
026(06.03.2026  [yo S3° IR K SAHU = Order Dtd. 2026-02-27 e
MISC
026 06.03.2026  |F 207 K PARIDA COURT NO. |5 Ger Dtd. 2026-03-05 APPE
28/2018 23
SEC.
MISC
026 06.03.2026 |F 20 K PARIDA COURT NO- |5 Ger Dtd. 2026-03-05 APPE
31/2018 23
SEC.
MISC
026 (06.03.2026 5?35022 K PARIDA ggURT NO- lorder Dtd. 2026-03-05 APPE
SEC.
MISC
026 06.03.2026  |F 297 K PARIDA COURT NO. o Ger Dtd. 2026-03-05 APPE
260/2022 23
SEC.
MISC
026 06.03.2026  |F 207 K PARIDA COURT NO- |5 Ger Dtd. 2026-03-05 APPE
404/2018 23
SEC.
MISC
026 106.03.2026 |20 K PARIDA COURT NO. |5 der Dtd. 2026-03-05 APPE
443/2019 23
SEC.
MISC
026 06.03.2026  |F29” K PARIDA COURT NO. |5 Ger Dtd. 2026-03-05 APPE
568/2019 23
SEC.
MISC
026 06.03.2026  |E29” K PARIDA COURT NO. |5 der Dtd. 2026-03-05 APPE
620/2019 23
SEC.
MISC
026 06.03.2026  |F 207 K PARIDA COURT NO. o der Dtd. 2026-03-05 APPE
27/2018 23
SEC.
WP (C) - COURT NO.
) - —
026(06.03.2026 70 7 | ACHART = Order Dtd. 2026-03-05
WP (C) - COURT NO.
) - —
026(06.03.2026 70 ©)° |1 ACHART = Order Dtd. 2026-03-05
WP (C) - COURT NO.
)
026(06.03.2026 72 °)7 |1 ACHART 0
WP (C) - COURT NO.
) - —
02606.03.2026 7o oc)” |3 SAHOO = Order Dtd. 2026-03-05
WP (C) - COURT NO.
) - —
02606.03.2026 70 <17 |3 SAHOO = Order Dtd. 2026-03-05
WP (C) - COURT NO.
)
026(06.03.2026 oo (L |3 SAHOO =
WP (C) — COURT NO.
) — —
026(06.03.2026 70 )7 | acHART o Order Dtd. 2026-03-05
WP (C) — COURT NO.
) — —
026(06.03.2026  [pe 1207 1T SAHOO o Order Dtd. 2026-03-05
WP (C) - COURT NO. WRIT
) - -
026(06.03.2026 |5 )7 1T SAHOO o Order Dtd. 2026-03-05 o
026 (06.03.2026 WP (C) - L ACHARI COURT NO. [0rder Dtd. 2025-01-08 WRIT




290/2025 23 BRAN
026 06.03.2026 Z§§§>;026 B K SWAIN ggURT NO- lorder Dtd. 2026-03-05 giig
026 06.03.2026 T§§;2023 I ACHART ggURT NO- lorder Dtd. 2026-06-29 iigg
026 06.03.2026 g§2235025 i?iﬁgAﬁUMAR gogig NO-lorder ptd. 2025-02-26
026 /06.03.2026 25232625 P. K. JENA gogig NO- lorder Dtd. 2026-02-25 giig
026 (06.03.2026 g§§2}5026 p. K. JENA Sogig NO- lorder Dtd. 2026-02-26 giig
026 06.03.2026 Zfég}5026 S. BEHERA Sogig NO- lorder Dtd. 9999-12-31 gii;
026 /06.03.2026 2?23;625 C. SAMAL gogig NO- lorder Dtd. 2026-02-25 giig
026 (06.03.2026 ?5;2};026 U. P. BAG Sogig NO- lorder Dtd. 2026-02-25
WRIT
026 06.03.2026 25;2}5026 S. GUPTA Sogig NO-lorder ptd. 9999-12-31 ?gﬁg
BENC,.
026 06.03.2026 ¥§é$>;026 M. R. ROUTRAY Sogig NO-lorder Dtd. 2026-02-26
026 06.03.2026 ?iég};OZG M. R. ROUTRAY gogig NO-lorder ptd. 2026-02-26 giig
026 06.03.2026 2548}5026 T. SWAIN gogig NO- lorder Dtd. 2026-02-26
026 06.03.2026 25;2;;2025 S. C. DASH Sogig NO-lorder ptd. 2026-02-25 giig
026 06.03.2026 25232625 S. C. DASH gogig NO- lorder Dtd. 2026-02-25 gii;
026 06.03.2026 ?5;?1;2025 S. C. DASH gogig NO-lorder ptd. 2026-02-25 g?i;
026 06.03.2026 gs;gg;2024 P. K. NAYAK gogig NO- lorder Dtd. 2026-02-26
026 06.03.2026 2;253;024 S BARIK gogig NO-lorder ptd. 2026-02-26
026 |06.03.2026  |CONTC- R.K.BARIK COURT NO. [Order Dtd. 2026-02-27




1179/2026 2 OLD
CRLMP- COURT NO.
) — -
2026106.03.2026 |17 oo |G.C.SWAIN > oLD Order Dtd. 2026-03-05
CRLMP- COURT NO.
) — -
026 06.03.2026 |77 o |L.SAHOO > oLD Order Dtd. 2026-02-26
CRLMP- COURT NO.
) - —
026106.03.2026 |70 o |S.K.SAHOO 5> oLD Order Dtd. 2026-03-05
CRLMP- COURT NO.
) — -
02606.03.2026 | o0 0, |A.K.DEI > oLD Order Dtd. 2026-03-05
CONTC- COURT NO.
) - —
2026 106.03.2026  |g o o0 . [R.R.DAS > oL Order Dtd. 2026-02-27
TRP (C) - COURT NO.
) - —
2026106.03.2026 |00, H.S.PATKRAY > oL Order Dtd. 2026-02-27
WP (C) - COURT NO. WRIT
) — -
026 06.03.2026 |, 20 0,0 [P K JENA > oLD Order Dtd. 2026-02-26 BRAN
ABLAPL- COURT NO.
) - —
2026 106.03.2026 |00 - [BK MOHARANA > oL Order Dtd. 2026-03-05
COURT NO. SECO
) = — —
2026 06.03.2026  [SA-11/1992 |Y.DAS > OLD Judgement Dtd. 2026-02-27 P
RSA- COURT NO. SECO
) — -
02606.03.2026 [0, s U K PANDA 1 Order Dtd. 2026-03-06 ADDE
RSA- COURT NO. SECO!
) - —
026106.03.2026 [0, s U K PANDA 1 Order Dtd. 2026-03-06 P,
RSA- COURT NO. SECO!
) - —
202606.03.2026 [0, s U K PANDA 1 Order Dtd. 2026-03-06 P,
WA- M/S.RAMAKANTA COURT NO. WRIT
) - —
202606.03.2026 |00 000, |shnoo C ! Order Dtd. 2026-02-24 ADDE
WA- COURT NO. WRIT
) — -
026106.03.2026 | 0505, B R SENAPATI 1 Order Dtd. 2026-02-24 ADDE.
CRLA- COURT NO.
) — —
02606.03.2026 |5 %0 B.K.DALEI 1 Order Dtd. 2026-03-05
WP (C) - COURT NO. WRIT
) - —
202606.03.2026 |00 00, (PR SWAIN 1 Order Dtd. 2026-01-20 BRAN
ABLAPL- COURT NO.
) — —
2026106.03.2026  [oo7 0700 0 A K SWAIN 1 Order Dtd. 2025-09-20
BLAPL- COURT NO.
) - —
026 (06.03.2026 o0 o [PK MOHANTY 1 Order Dtd. 2026-03-05
ABLAPL- AMLAN SHAKTI COURT NO.
) — — .
202606.03.2026 [0 oo bat 1 Order Dtd. 2026-02-25 BATL
ABLAPL- AMLAN SHAKTI COURT NO.
) — — .
2026 106.03.2026 |1 00000 oan 1 Order Dtd. 2026-02-25 BATL




026 106.03.2026 T§g§;2025 P.K.ROUTRAY |C.O. EOURT NO- lorder Dtd. 2026-02-27

2026 06.03.2026 T§§§;2025 P.K.ROUTRAY |C.O. SOURT NO- order Dtd. 2026-02-27

026 06.03.2026 222%35025 S R BARIK c.o. EOURT NO- order Dtd. 2026-02-13

026 06.03.2026 ?22252526 K DAS c.o. EOURT NO- order Dtd. 2026-02-25

026 06.03.2026 22223;024 S SAHOO c.o. EOURT NO- order Dtd. 2026-03-05 CONT

026 106.03.2026 22?33;024 S SAHOO c.o. EOURT NO- lorder Dtd. 2026-03-05

026 (06.03.2026 §8§335024 S SAHOO c.o. fOURT NO- lorder Dtd. 2026-03-05

026 (06.03.2026 §§T§35024 S SAHOO c.o. iOURT NO- lorder Dtd. 2026-03-05 CONT:!

2026 06.03.2026 gg§g35024 S SAHOO c.o. SOURT NO- order Dtd. 2026-03-05

026 06.03.2026 gg§g35024 S SAHOO c.o. EOURT NO- order Dtd. 2026-03-05
WP (C) = COURT NO. WRIT

) — —

026(06.03.2026 o0 2" |p.RaY c.o. |7 Order Dtd. 2026-03-05 e
WP (C) - COURT NO. WRIT

) - -

026/06.03.2026  [2c ()" |p NAvAK c.o. |7 Order Dtd. 2026-03-06 e

MISC

FAO- AKASH KUMAR

) - —
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